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Adulteration in Grourdnut Oil

g3142. SHRI G. K. JAFFFR ESHA-
RIEF : Will the Minister of HEALTH
AND FAMILY WELFARE be plcased
to state :

(a) whether it has been brought to
the notice of Government that adulteration
has been found particularly in the Southern
States, in  groundnut oil which is a
common man’s cooking medium ; and

(b) if so, whether Government have
investigated the matter ; and if so, the
steps Government propose to take in this
regard ?

THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH AND
FAMILY WELFARE (SHRI JAGDA-
MBI PRASAD YADAV): (a) and (b).
The information is being collected and
will be laid on the Table of the Sabha.
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Concession offered to opl
Indian origin to leave Sl:: l?a:lx: f

3143. DR. HENRY AUSTIN :
SHRI KANWAR LAL GUPTA :
SHRI K. T. KOSALRAM :

SHRI SHANKERSINH .
GHELA : It va

SHRI C, N. VISVANATHAN :
SHRI M. KALYA
RAME S NASUNDA-

SHRI ANANT DAVE :
SHRI ISHWAR CHAUDHURY;
SHRIC.K. JAFFER SHARIEF ;
SHRI K. MALLANNA :
SHRI CHITTA BASU :

SHRI NAWAB SINGH C -
HAN : HAU

SHRIEDUARDOTF ALEIRO :

Will the Minister of EXTE
AFFAIRS be pleased to state ; RNAL

(a) whether it is a fact that many
people of Indian origin have not so far
accepted Sri Lanka’s offer regarding
concession to leave Sri Lanka after the
attacks on them

(b) if so, what was the offer made ;

(c) whether the Government of India
had obtained the full information about
the attacks on the Indian Nationals in
Sk:i Lanka and the losses suffered by
them ;

(d) what steps have been taken by Go-
rernment to help these Indian Nationals;

(e) whether Government is satisfied
with the arrangements made by the Sri
Lanka Government for protection of
Indians there ; and

(f) whether Government propose to
send a goodwill delegation to Sri Lanka
to help in promoting good relations ?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AF-
FAIRS (SHRI S. KUNDU): (a) and (b).
Yes, Sir. To the best of the knowledge of
the Government very few persons of
Indian origin eligible for repatriation
to India have taken advantage of the
offer made by the Government of Sri
Lanka of providing free passage and
payment of Rs. 500/- as ex-gratia com-
pensation for the loss/damage suffercd
by them during the recent disturbances
in that country.
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(c) The Government have received
information about the losses/damage
suffered during recent disturbances in
Sri Lanka from some persons of Indian
origin, who have been registered as
Indian citiz:ns or have applied for such
registration with_the purpose of eventual
repatriation to India.

(d) Their claims for compensation
have been brought to the attention of
the Sri Lanka authroities for settlement.

(¢) The Governmentof Indiaisinformed
that the Sri Lanka authoritics are taking
all possible steps to protect the life and
property of persons of Indian origin in
Sri Lanka and to prevent the recurrence
of violent distrubances.

(f) The Government have always fav-
oured exchange of visits between the
+wo countries at various levels, However
no specific proposal for sending a goodwill
delegation to Sri Lanka in the immediate
future is under consideration.

Mineral resources in Eastern

Region

3144. SHRI A. K. ROY : Will the
Minister of STEEL AND MINES be
pleased to state :

(a) whether he is aware that the rich
mineral resources in the Eastern region
of the country could not make appreciable
impact on its economy because of explo-
ration and exploitation of these minerals ;
and }§

(b) if so, the action taken by Govern-
ment to stop the evils and develop the
mineral resources directly concerned with
the economy of this region ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(SHRI KARIA MUNDA): (a) and (b).
There has becn continuous investigation
and exploration of mineral resources by
Gealogical Survey of India, supported and
augmented by the Mineral Exploration
Corporation and State Government agen-
cies in the Eastern Region. In fact,
there has becen an appreciable impact
on the economy of this regioa as a result
of exploration and exploitation of the
mineral resources of the region where
the investigation and exploration of mine-
ral resources has been intensified.
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Reviewing of Agreements with
Sri Lanka

3145. SHRI CHITTA BASU : will
Minister of EXTERNAL AFFAIRS be
pleased to state :

(a) whether the Government consider
it necessary to review the implementation
of Srimo-Shastri and Srimo-Indira Gandhi
Agreements now, in view of the changes
in the political situations in both th7
countries ; and

(b) if not, the reasons thereof ?

THE MINISTER OF STATE IN
THE MINISTRY OF EXTERNAL
AFFAIRS (SHRI S. KUNDU):(a) and
(b). The implementation of the Agrec-
ments of 1964 betwcen India and Sri
Lanka on Persons of Indian Origin is
under constant review at the official
level. There is no proposal for the review
of the Agreement itself. It may be added
that the Supplemcentary Agreement of
1974 covering 150,000 persons of Indian
origin is to be implemented onlv after
the 1964 Agreement has been imple-
mented,
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